32

IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE, PUNE AT PUNE

ORIGINAL APPLICATION NO.114 of 2024

National Green Tribunal — ==———-- APPLICANT
V/s
District Collector, Solapur. ---—- RESPONDENTS
AFFIDAVIT

ON BEHALF OF THE RESPONDENTS

I, Amrut Malkari Natekar, Deputy Collector (Revenuc).
Solapur, Dist. Solapur, do hereby state on solemn affirmation as
under:-

1) I say that I am filing this Affidavit on behalf of the
Additional Collector, Solapur, who is Incharge of the
Mining Department of Solapur.

2) I say that a news item was published in Daily *Aajtak’
dated 1.3.2024. The Principal bench of this Hon’ble

Tribunal took suo-motu cognizance and transferred it Lo
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the Western Bench of the Tribunal. Accordingly, on
27.5.2024 office of the District Collector, Solapur wrote a
letter to the Tribunal secking impleadment as Respondent,
so that proper assistance to the Tribunal can be given by
filing an Affidavit-in-Reply. Copy of the letter of the
District Collector, Solapur dated 27.5.2024 s
annexed with this Affidavit and marked as EXHIBIT
‘R-1’. The matter was adjourned to 2.9.2024. On 2.9.2024.
it was found that none had appeared for Respondent and
therefore, Registry was directed to issue notice to the
Collector, Solapur and matter was kept on 3.9.2024. Copy
of the order dated 2.9.2024 passed by this Hon’ble
Tribunal, keeping matter on 3.9.2024 is annexed with
this Affidavit and marked as EXHIBIT ‘R-2’. On
3.9.2024, I personally appeared and sought time to file
Affidavit. According to me, it could not be filed due to
election duty. I was held up in pre-election preparations for
Assembly Constituency elections-2024. Copy of the

order dated 3.9.2024 is annexed with this Affidavit
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and marked at EXHIBIT ‘R-3’. Copies of the
documents showing the details that, office of the
Collector was on election duty are annexed with this
Affidavit and marked as EXHIBIT ‘R-4’.

[ state that the matter then appeared on 19.11.2024. On that
day, the time was taken to file Affidavit as well as
Vakaltnama. Accordingly, two weeks' time was granted.
Copy of the order dated 19.11.2024 passed by this
Hon’ble Tribunal is annexed with this Affidavit and
marked as EXHIBIT ‘R-5’. The matter was then
directed to be posted for further hearing on 5.12.2024.

I say that on 5.12.2024 again the Affidavit could not be
filed due to election duties. It is submitted that the
elections were held on 20.11.2024 and the counting was on
23.11.2024. The post-election work was still pending and
therefore, Affidavit could not be filed. Thercfore, on
5.12.2024 time was sought. It was granted subject to
payment of cost of Rs.10,000/- and matter was adjourned

to 6.2.2025. Copy of the order dated 5.12.2024 1S
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annexed with this Affidavit and marked as at
EXHIBIT ‘R-6.’ The Office of the Collector, Solapur is
filing separate I.A. to recall the said order dated 5.12.2024
to the extent of imposing a cost of Rs.10,000/-.

I say that the news item dated 1.3.2024 pertains to the
alleged illegal mining on the banks of Bhima River in
village Gursale, near Pandharpur in Solapur District in the
State of Maharashtra. The news item records the fact that
the Police have taken action against the persons concerned
and have seized JCB, Tipper, and four bikes and have also
lodged the FIR against the 11 persons involved in illegal
sand mining.

In this regard, Tahsildar, Pandharpur has submitted a
Report to the Additional Collector, Solapur on 3.9.2024. It
is pertinent to note that the said report is pﬁrsuant to the
order passed in this Original Application.

As per the Report, by order dated 31.1.2024, a Flying
Squad visited the spot during the early hours of morning

(4:30 AM) on 25.2.2024. It noticed that one JCB, 4
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Tippers, 2 Tractors, were illegally excavating/transporting
the sand. Upon noticing the vehicle of the Flying Squad, 8
to 10 persons involved in the illegal sand mining attacked
it by pelting stones on the vehicle MH-13-DT-1913. That
resulted in breaking of the Glass of the rear door of the
said vehicle, thereby causing loss of Rs.10,000/-.

The culprits had covered their faces with cloth. The
operation was carried out during the ecarly morning,
therefore, it was dark, therefore, the culprits could not be
recognized. However, they were armed with sticks,
swords, sickles etc. The Flying Squad appraised the
Tahsildar about the situation. The Officers arrived at the
spot. However, in the meanwhile, the culprits fled away
along with their vehicles. One Tipper could not get started,
that is why, it was left at the spot.

Thereafter, as per the directions of Tahsildar, Pandharpur,
various Officers arrived at the spot. They made an enquiry
with the villagers and it revealed that one Pankaj Kolekar

and one Pandurang Bhingare, both local residents of
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village Gursale were culprits. The Tipper left at the spot
was seized. It is parked near the Government food grain
Godown at Pandharpur. The number plate of the Tipper is
not clear. However, one receipt was recovered, which
shows the number of vehicles to be MH-17-8453. The
persons who fled away, two of them had beard, two were
wearing Jean Pants, two were wearing dark blue Pant and a
slim fellow had sword in his hands. Three persons were
wearing Bermuda pants and they were age group of 24 to
35 years.

On 25.2.2024, the Squad Leader Dilip Digambar Sarode.
Circle Officer, Khardi lodged FIR No.0122 of 2024 with
Pandharpur Taluka Police Station. In this regard, a detailed
Report has been submitted on 27.2.2024 to the Collector,
Solapur.

The Circle Officer, Khardi has submitted a Report on
1.4.2024 along with a Panchanama, whereby the Tipper
involved in illegal sand transport has been seized and kept

near the Government Godown at Pandhapur. The said
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Tipper bears Chassis No.MAT449020H2B03 569 and letter
bearing No.Minor Minerals/kavi/509/2024 dated 30.4.2024
makes a request to the concerned Deputy RTO to appraise
about the owner of the Tipper and his address. The said
information is awaited. Once, the information is received,
action under the provisions of MLRC will be taken. Copy
of the Report submitted by the Circle Officer, Khardi on
1.4.2024 along with a Panchanama is annexed with this
Affidavit and marked as EXHIBIT ‘R-7.

12) The Charge Sheet has been filed is pending in the Criminal
Court.

Hence, this Affidavit

Date: /02/2025 DEPONENT

( Amrut Malkari Natekar,)
Deputy Collector (Revenue), Solapur, Dist. Solapur

Advocate for the Respondents
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Noted & Ré,gal 'ic::md,
Serial No. | [) | geog™ 8
Dat 04’)07/%?@7’5

Ci

(ﬁ)ﬁé FIRL WOTRRY PUBLEL, SolppuA AT WP %@

Verification

[, Amrut Malkari Natekar, Deputy Collector

(Revenue), Solapur, Dist. Solapur, do hereby state that I have
read the above content of the aforesaid Affidavit in Para No.I to
- 12 and that it is true to the best of my knowledge and belief.
Hence, verified this at_(/2”" on 4” th day of F cbruary, 2025
G

Affiant
[ know Affiant

(Amrut Malkari Natckar,)

VL
(et e 7 Deputy Collector (Revenue), Solapur, Dist. Solapur
Advocate  gatamnly Affirmed ’:{6‘53% j}/f"” By-cohtchr )
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EXH. R-1.

OFFICE OF COLLECTOR, SOLAPUR

Saat Rasta, Near Govt. Milk Dairy, Solapur-413 001.

Tel.Ne. f0217) 2731020
E-mail id.: miniofficersolapur@gmail.com

Out No.gaukh /karya-1/Pra.kra/RR-1279

To,

Sir,

Date : 27/05/2024

The Registrar,

National Green Tribunal,
Western Zone,

Pune.

Sub.: Original Application No.503/2024
News item published in /Aaj Tak on
01.03.2024 titled as “Goods worth Rs.1 crore
14 lakh seized.. action of = Maharashtra
Police against Sand Mafia".

Ref.: Order of Hon’ble National Green Tribunal,
Principal Bench, New Delhi dated 07.05.2024

With reference to the cited subject, it is submitted

that, the order dated 07.05.2024 of the Hon'ble National

Green Tribunal, Principal Bench; New Delhi in the said

Original Application No.503/2024 has been received by

this office through e-mail on 27.05.2024. On perusal of

the said order, it appears that on the basis of the news
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item appeared in the newspaper titled as “Goods worth
Rs.1 Crore 14 Lakh seized.. action of Maharashtra
Police against Sand Mafia", by taking suo-motu
cognizance, a Suit has been filed in the Court of Hon'ble
National Green Tribunal, New Delhi, and for the further
hearing in this matter, it has been directed to be
transferred to the Hon'ble National Green Tribunal
Western Zone Bench, Pune.
However, in the said matter, no instructions yet have
been received regarding filing of the Say to this office.
Therefore, the preparatory work for the counting of votes
for the Lok Sabha Elections 2024 is underway as a
priority today, and all the revenue machinery is busy in
this regard full time. Similarly, the Additional District
Collector, Solapur, is performing the duty of the Election
Returning Officer for 43 Madha Lok Sabha Constituency.
Therefore, in the matter in question, it is very difficult to
file the Say of this office immediately. Therefore, it is

requested that at least 15 days time be given to this office
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after the counting of votes on 04.06.2024 to file the Say

in this matter.
Yours faithfully

Sd/-
(Monika Singh)
Additional Collector, Solapur

Copy to : Superintendent of Police,
Solapur Rural
2/- A copy of the order referred hereinabove is
enclosed herewith. The files of the proceedings in
the case as per the subject mentioned therein are
with your Department. Therefore, it is requested
that a copy of this matter be made available to this
office immediately for the filing of Say of this office.
Copy to — Tahsildar, Pandharpur — For further

necessary action.
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Item Ng.4 (Pune Bengh)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application N0.114/2024(WZJ
Earlier Original Application N:w.SOS/ZOZd—(PB}

News item titleq “1 crore 14 lakh ka maal jabi.. ret maalia
ke khilaaf Maharashtra police kkee karyavai”
appearing in Aaj Tak dated 01.03.2024,

Date of hearing: 28.05.2024

Respondent None appeared

ORDER

i This Original Application is being considered by us for the firs Litne
loday alter having been recewved by (ransfer rom the Principal Bench of

this Tribunal.

2. This matter relates to an illegal sand mining being found o be in
Progress in Bhima River near Pandharpur in Solapur District in

Maharashtra.

3. We have received today a letter dated 27.05.29%4_ (in Marathi
language) from the office of Distrie Collector, Solapur praying therein for
impleadment as respondent in the present Original Application so that
they may file full-fledged reply allidavit in this matter. We dircet the
Registry to implead the District Collector, Solapur as respondent in the
present Original Application and thereafter, they shall file reply afidavit

within a period of four weeks in Engligh language.

Put up this matter for further consideration on 02.09.20_24

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, 5m

P Kr

Page 1 of 1
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[tem No.5 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYI3RID OPTION)

Original Application No.114/2024(WZ)
Earlier Original Application No.503/2024(FPB)

NEWS ITEM TITLED “1 CRORE 14 LAKH KA MAAL
JABT...RET MAAFIA KE KHILAAF MAHARASHTRA POLICE
KEE KARYAVAI” APPEARING IN AAJ TAK DATED 01.03.2024

Date of hearing:  03.09.2024

CORAM: HON'BLE MZ, JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR, VIJAY KULKARNI, EXPERT MEMBER

Respondents : Mr. Aniruddha Kulkarni, Advocate for R-1/MPCE &

R-2/CPCI3
Mr. Amrut Natekar, Dy. Collector (Revenue), Solapur for -3

ORDER
i From the side of respondent No.3- Collector and District
Magistrate, Solapur, Mr. Amrut Natekar, Dy. Collector (Revenue), Solapur
has appeared 1 persen before us through Video Conferencing. who
subimnts thal becsiuse ol the carlicr cleetion procecamgs. e could oot lile
reply/ report in this matter and prays lor two waeks' time 1o be allowed to

file the same. We allow the said time.

]

From the side of respondent Nool- MPCE and for sespondent N 2o
CPCHEL dearned counsel Mr. Aniruddha Kulkarni has appeared, who
submits that he docs not want to file reply affidavit in this matier on

3

behall of respondent No.2- CPCI and prayvs for iwo weeles’ time to be
allowed to file reply altidavit on behalf of respondent No.i- MPCB in this

mnter We allow the sad time,

Papelof 2
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3. We dircel the Registry to serve a copy ol the presenl Original
Application along-with all relevant documents upon the above-mentioned

respondents through e-mail, within two days.

Pul up this matter for further consideration on 19.11.2024

Dinesh Kumar Singh, JM

Dr. Vijay Kullkkarni, EM

Seplember 03, 2024
Original Application No. 114 /2024(WZ)
Farlicr Original Application No.503/2024(PI3)

MKy

Page 2 of 2
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ANNEXURE -2 {(B) -

Certificate of Quarterly Inspection of EVM- VVPAT Warehouses(s)
's instruction, | personally visited the

hat as per the Commission
e arrangements as under:

|, hereby, certify t
and | am satsfied with th

EVM-VVPAT warehouse(s)

S.No particulars
EVM-VVPAT Warehopuse is at _
a) How many entry point (s) is/are there in EVM-VVPAT

__inspectionReport

sealed as per extant instructions? Specify material used for

sealing. :
5 -
b) Have you seen the past CCTV recordings after the last
inspection to verify that recording is happening and is
satisfactory?
(a) Whether log-book showing the duty of the security
personnel was inspected by senijor police officers?

y security personnel were depolyed in each

if any, in the warehouse, are

(b) How man
shift?
(c) When was the wareho

use opened last time?

(d) Kindly mention reason for opening of warehouse and

who authorised the opening of warehouse

e) Whether at the time of opening and closing of
warehouse(s} signature of representatives of National and

State Political Parties obtained in loghook ? If no reason

thereof
f) Where is the copy of videography of opening and closing

of warehouse(s kept?
in switch of the warehouse installed?

7|a)Where is the ma

nstalled out side

has been switched off ?

\b) Whether main switch of warehouse i

hting equipment are installed?

8‘(a) How many fire-fig

(b) Dates of expiry of the fire- extinguishers.
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Election Returning Officer, Manorama Multistate
Co-operative Credit Society Ltd. Solapur Board of
Directors Election - 2024
and District Collector, Solapur

Office of Election Decision Officer - New District
Collector's Office, 2nd Floor, Sat Rasta Chowk,
Bijapur Road, Solapur-413003.

Telephone No. :- 0217-2731000

E-mail:- dersolapur@email.com

O.No.:Manorama M.St.Cre.S.M.Election/02 /2024
Date: 14/08/2024

To,

1. Shri Amrit Natekar,
Deputy District Collector (Revenue),
Solapur.

2. Shri. R. N. Dhone,
Chief Clerk,
Under District Deputy Registrar,
Cooperative Societies,
Solapur.

Sub.: In respect of looking after the affairs as
a Asst. Returning Officer for the
election of the Board of Directors of the
Society for the years 2024-25 to 2029-
30.

Ref.:-  1)Order dated 27/03/2024 from the
Government of India, Ministry of
Cooperation, Office of Co- operative
Election Authority.

2)Approved election program for the
election of the Board of Directors of
the Society for the years 2024- 25 to
2029-30.
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Your attention is being drawn to the above
referred matter.

In this regard, the undersigned has been
appointed as the Election Officer to conduct the
election of the Board of Directors pursuant to the
letter of your Society Ref.No.1 dated 27/03/2024.

As per the provisions of the Multi-State
Cooperative Societies Act 2002, the election program
for the election of the Board of Directors of your
Society for the years 2024-25 to 2029-30 has been
started from 17/08/2024.

Therefore, taking into consideration the scope of
work of the said Society and the scope of election
work, in order to conduct the election work
impartially and effectively, I am being appointed you
as Assistant Election Officer to assist the Election
Officer as per the powers vested in me under the
provisions of the Multi-State Cooperative Societies
Act, 2002 and the Rule 19 rules of the Rules, 2002
framed there under.

Sd/ -
(Kumar Ashirwad)

Election Returning Officer,
Manorama Multistate Cooperative Credit Society
Limited, Solapur
and District Collector, Solapur

Copy to : Chairman/Chief Executive Officer,
Manorama Multistate Cooperative Credit
Society Ltd. Solapur.
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OFFICE OF COLLECTOR, SOLAPUR
(Election Branch)

Tel.No.: /0217) 2731005

E-mail id.: dydeosolapur@gmail.com

Out No.2024/Election/Desk/ 16 /MiscRR-647
Date : 18/10/2024

Election: Urgent

To,
1. Deputy Collector and
Election Returning Officer,
Legislative Assembly Constituencies, all.

2. Tahsildar and
Asst. Election Returning Officer,
Legislative Assembly Constituencies, all.

Sub.: Legislative Assembly General Elections-
2024 In respect of inspection of Strong

Rooms and Counting Centers.

In accordance with the above subject, the
program of Legislative Assembly General Elections
2024 (Vidhan Sabha General Election — 2024) has
been published, and pursuant to the said elections,
the District Election Office will distribute EVM

machines to all constituencies from 22.10.2024.
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Accordingly, the following officers are being

appointed constituency-wise to verify whether the

physical inspection of the security rooms and

counting rooms of the

Legislative ~assembly

constituencies has been carried out as per the

directions given by the Hon'ble Election Commission

of India.
Sr | Name of the appointed | Constituency
No | officer
1 | Mr.Kumar Ashirwad, 248-Solapur City Nortﬂ
District Collector, Solapur.
249- Solapur City
Central
251-Solapur City South
2 | Smt. Monika Singh, 244-Karmala
Addl.District Collector, | 245-Madha
Solapur. 253-Sangola
254-Malshiras
3 | Mr.Amrit Natekar, 246-Barshi
Deputy District Collector, 247-Mohol
Revenue. 250-Akkalkot
252-Pandharpur

L

Therefore, you are informed that a copy of the

Checklist of Strong Room in the Manual of EVM is
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enclosed herewith, and as per the details mentioned
therein, you should ensure that the facilities in the
Strong Room and Counting Center of your
Constituency have been provided before the
inspection and such a report should be submitted

under your joint signature at the time of inspection.

Sd/-
(Kumar Ashirwad, 1.A.S.)
District Election Officer and Collector,
Solapur
Copies to —

1. Smt. Monika Singh, Additional District
Collector, Solapur - for information and further

action

2. Mr. Amrit Natekar, Deputy District Collector,
Revenue - for information and further action
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Office of the Collector and District Election Officer, Solapur
Siddeshwar Peth, Callector Compound Solapur
Office Land /F_/}}( No. 0217-2731005 Email Igldyde_p__s_olgﬂqr@gmai!.;om

\

No. Deo'/Eiection/Desk-_ i/ﬁ?’

- 1626 /2024 Date —09/09/2024
- ORDER -

As per the Directions of Election Commission of India, to cope up with the various works and activities,
following oflicers are here by appointed as Nodal Officer. A Modal Officer should ensure that for smooth conduct
ol Generzl Elaction to the Legislative Assembly Constituency 2024, they shall take every step and plan the required
activitivs 25 por Election Commission of India directions.A Modal Officers are here by directed to go through recent
direction of Election Commission of india and act accerdingly. A Nodal Officer may take required personnel as ar
and when needed.

Sr. Activities and Duties
No . i Team Memb
! Nodal Officer for Man Power Management - This Officer will |1, WMamishs Kombmar,
o responsible for assessing the entire requirement of ! ADM & RDC, Solapur Mob 8561213333
ranpower in the district, their availabiiity, obloining thairdata, 12, Utkarsh Honkalse
sannlysis Appointment, randomization of Polling Personnel, | ADIO, NIC, Solapur Mob. 9423067401
strangements for advance and delayed polling parties. and ;
othen related works, " e s | | ey =
noual Ufficer for Traihm'lé‘l\fﬁanager'hent: | 1. Santosh Deshrnuich,
Pie Lulicer will be responsible for the capacity buiiding and Deputy Collector, SLAD ng.03, Solapur.
Jwdg v all Election related Officers/ Officials, arrangements Meh. 8275006945
ol training venue and all logistics, training material  their
aeiibulion and organize training/ training material for political
partivs, cendidates aud their agents f required, Management of
AL DLMT coordination for ppiiggpgrsgg_@j Lraining,.

3 Nodal Olficer for Material Management- 1, Santosh Sarde,
This Officer will be rasponsible for estimating reauirements Bistrict Supply Oificer, Colaou.
Shatutory and non-statutory forms, Daliot papers, indelible inlks Mob8329512807 .

and a-athze poll waterials et} and mske arrangements to | 2. Manoj Dhare, A.0.5 0. Zolapur
Nieby730201302

pracure ol the snilerial required lor conducting elections at the
At evel, Lo rgeewe malterials being distnbuted by the CEQ |
cthwe amd bnaeie amaly distribution Lo districts and other related

WLk
| Modal Officar far-Transporl l\ﬂ.’in.‘lg@rr:(_’f;i-—
CThis Oflicer will be responsible for assessing the requirement Regional Transport Officer, Solapus
and avaniability of all kinds of transport to be used in election Mob 9822874210
Cand Timely reawsition rom other District in case of shortfall | 2. Amarsingh Gaware
aad thicr sllocation i Districts All matters connectee with it. i Asst, Regional Transpoo Officer, Aid
i Mab 94216720439
3. Bhalerag )
Divisianal Controller, State Transpor

Gajanan Nerpagar

el

! Corporation, Solapur 8275696753 wiak

g-23.02.202 0 NedolOticer Order - 09.09.2024. doua
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Sr Activities and Duties

‘ name of Nodal Officer and Desigmtiuﬁ With
| Team Members

No

' 7:|NVoudai Officer foFETanputerizatlon i Cvger Security a—nmd_HlT
This afficer will be responsible for functioning of DEQs websile,

of CEOs websile with local news/updales, uploading

information, lunaiioning  of

to provide software

updaung
5t latest photographs” and
cormmissions ICT applications In district,

and hargwarg, providing technical support and arrangemants !

far wehcast and its related work.

1.

Utkarsh Honkalse
ADIO, NIC, Solapur Mob. 9423007401
3. Rupesh Mirajgaonkar,

| MSWAN, Solapur Mob. 9975440959

i

Nodal dffi(-:é}mfnc;ws_\!—gi?:— This officéirmwill be responsi—t_).m
preparing and if already prepared, finalizing districl SVEEP Plan
. KAP (Knowledge, Attitude, Practices) Survey, NVD Celebration,
devise to increase enrolment and their
participation in polls, SVEEP documentation before and during
cloulions SVEEP documentation after elections.

ways of wvoters

7 District Nodal Officer for Law and O;dcrv, VM
Tha Officer will be responsible for ensuring that to compile

and Sectnrit;rplan

and prepare daily taw & order report, to arrange for induction,
prep Y G

. their briefing, training, stay, transport, moyile, de-induction cct.
ior the CAPF, preparation of v plan and identification of
critical polling booth. coordination with district pelice.

< ks

EVIM Manageme-r::c:w‘ﬂﬂu “officer will be 1.

Nogal Officer for.
yesponsible for ensuring that Lo ensure proper slorage, security,
availability and checking of EVMs by BEL/ECIL Engineers, overall
Moniering ensuring  of FLCEVM randomization,
Commussioning, dispatch, replacement of EVMs, EVM data
. management and preparing report.

and

Dr, Sudhir Thambare,
Project Director, DRDQ,ZP, Solapur
Mab, 8685098888

1. Manisha Kumbhar,
ADM & RDC, Solapur Mob. 9561213332
| 2. pritam Yawalkar,
] Additional SP, Solapur Rural 9922473155 Mob
|

|

'3, Dr, Dipali Kale,
! Dy. Commissianer of Police , Solapur City
i 7775092545.Mob

HVSERKUSN—.D.(;S.;H;ﬂrukh-‘
] Deputy Collector, SLAD no.03, Selape!
" Mob, 8275006945

- The Officer will heﬁre:.‘s-p.(-)msib!e for
g MCC instruciions by
alficer feandidates/political parties/ media etc. in Disrtict.
Compilation of daily reports, sending MCC references to CEO &

\heir implementation, forwarding of ATR on MCC viclation,
and disposal of Cavigil

Nodal Officer for I\_fIC(_

hat ol

to complance

| implementation of saP for first 72 hours
complaints. Last 48 hours protocol implementation.

the |

|
|
| . !
I 1. smt. Monika Singh,

Additional Collector, Zelapur
Mob.

Nodal Officer for Expenditure Monitoring -
This Oflicer will be respansible for train the manpower engaged

10

in various teams of the expenditure monitoring work well in
advance, before the notification of election. The expenditure
Monitoring Cell shall be responsible for video graphing all
public meetings / rallies political parties/potential candidates

j during the period belween announcement of election by ECI

and notification of election. All such expenditure incurred by
political parties as per the video CDs/DVYDs ace to be calculated

by this Cell and handed over to DEO for estimating the

: _expenditure by the this cell and handed over 10 DEO for
esimating the expenditure by the political parties. Rate
lixation ol various c_au_-gpaig,n [._icr})_s__/_a_ptivitj&;s‘:ﬁ__”_

1. St Rupali koli,
Chiof Account Officer, S.M C, Solapur
Mob. 9970086259

Ly prasodd 16.02 2024\Nodai

{ficer Mow Order-23.02.2024\NodalOfficer Order -09.08.2024.docx




S7

Sr Activities and Duties | Name of Nodal Officer and DeSIg;wath)nb_\.'|th |
No o o Jr | Team Memty(s |
11 ' Nodal Officer for Ballot paper, Postal Ballot, ETPBS - This 1. Amrut Natekar, “\_ . k
' Officer  will be responsible  for  ensure  their timely Dy. Collector Revenue, Solapur !
' transportation, proper storage and distribulion of ballot papers Maob. 8422616033

o absentee voters and arrangements for returned polled ! 2. Designated ARO & Additional ARD
ballols te safle custody for counting. Home voting for eligible | Vidhansabha Constituency

. volers. All matiers related Lo ETPBS. B e, | ) .

17 Nodal Officer for Media - This Officer will be responsible for | 1. Sunil Sonttake,

dissemination of elechion related informaticn, instructicns,[ Dist. Infarmation Officer,
briefs, press, notes, arrangement of press conlerences and Solapur Mob. 9420337881
submitling press cuttings, exchange of information with media, |

. maintaining daily reports, work as member of district MCMC

_and cases_q{”pa_in_y_vs.

‘3 Modea! officer fo communication plan- Th];ﬁt)fficer will be ll. Veena Pawar,
‘esponsible for Lo prepare  District Communication Plan, | District Administralion Officer Salapur
snplementation of  the  various monitoring  systems, Molb, 2420696778
arrungements for communication in shadow areas and mid-
course correclion on Pgll Day.

e ot com 1 i

= 14 Nodal Officer for Electoral Rolls-  This Officer will be | 1. Dr. Archana Nikam,
t responsible for Co-ordinate with EROs for enrolments of voters Tahsildar Election, District Election Office, !
auring S5R and continuous revision of Electoral Rolls, monitor Solapur Mob. 8806336403

diswibution of £PIC, supply of marked copy of electoral rolls 1o

recognized Polilical parties and their candidates and availabilily
"ol alphatotic loclor in Votar Assistance Boolhs (VABs). all

matters related 1o Electoral Rolls / BLOs, g e PO W e S m_ N I

in Nodul officer complaints Re.d_re-ssﬂzxiiwg-r-{cf_-\f-mer Fi;"ipline , C- | 1. Ashish Lokare ,

Vigil and ESMS — This officer is responsible for ensure timely Dy. Ceimmissioner, SMC, Selapur

dmposel and redressal of complaints ledged on the National | Mob 9673285050

Grevdnce | Services Porlal, onsure handling of telephone call

ard i disposal received on voter helpline Mo. 1950,

G Nodal Officer tor Observer — 1. Amrut Natelar,
ine G will be appointing peneral observers, expenditure Dy. Collector Revenue, Solapur
abservers police officers ele. During the time of polls, it will be Mob. 8422616033

respensibility of this Nodal officer, to keep track of arrival,
departie, baa ding ard ledging arrangements, linison officers ;‘
arrangements.  reading  matenal,  transportation, sccurity, |
wlephone connectivity, compulers, printers, DVD players etc. }

for all Doservers as per Lhe direction aof the ECI, N L . =
= vy Nodal Officer for P\,‘\;'D Voter — i‘his olficer is responsible for ' 1. Amaol ladhav
Hame voling of PWD Electors. Facilities at booth for PWDs. - Socia! Wallare Gfificer, 2.P Solapur
Ciner wellare for PWD as well as PWD Booth as por direction Mob- 89831605601
the Election Commission of Eleetion and the Chief Eleclection
: Officer i A G e S Ty | i i R g S )
i& « Modal Officer for AMF and EMF — This ollicer 15 responeible far | 1. Sandip Karanje Mob 9823763375
dars collection lor available assured minimum facilities at all i Add. Commisicner, SMS Selapur

oocth as poer Han, ECI direction, Management of AMF /EMF at 1 2. S.N. Kohinkar, Mob. %G11389439
o+l booth, . - ... Additional CEO,zP Solapur
8 ; Nadal Officer formgzror.{g‘ﬁégr;“ﬁnd Count%rwlé“Cr:ntre = This | 1. Santosh Deshmukh,
Shoor e responsisle for preparation of Strong Room 11 Depuly Cullcctor SLAQ 20.03, Solapu-

Ly cunters NManagement of all fac_iiil_i_u_s__rg.-i-{girleqwe_'qg_[____i_\_ﬂgb; 8275006945

J

Ervprasd 10.0£.2029\Nodal Ofticer New Order-23.02.2024\NodalOfticer Order - 09.09.2024 .docx
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S, "7 TActivities and Duties

No 1 - b
i strong reom 11 counting.
|

20 1 NodEEfEEéFF;$—olllng Persons (StaffTNelere] e

. This officer is responsible for management wellare ot polling i

iaff at recelipt cispate centre at pelling baoth.

e 5i Nedal Officar and Designation With
Team Members

T prasad Mirkale, Mob. 8275265471
DY. CEQ ZP Solapur

|
31 - Nodal Qfficer for Webhcasting - This officer is responsible for :1. Sarila Akulwar, Mob 9890634975

management of webcasling at polling booths and counting
, cenlfe as per The ECI direction.

92 | Nodal Gfficer for Booth Niamagement plan (BMIP) — This officer

1s responsible for management at location where mara than 5

! hooths at one location. Voters help like booth'olan, voter list

I sipnage & other at these locations as per the ECIdiregtion.

33 Nodsl Officer for Border Management — This Officer will be

caeponsible for assessing \ho entire requirement of border .

socurily lavs and order, arrange the meeting concern work as
woll a5 Sholapur, Kalburgi annd Vijaypura district coordination
and other related works

i Chicl Engineer, SMC Soulpur
Pragrammer, Comauler Depl, SMC Solapur
Mob. 8425924433

2. Chapalgaonkar, Mob. 9404617¢.27

El. Machindra Gholap,

| Dy. CEO,Z.P. Sotapui

g 1. Manisha Kumbhar,

ADM & RDC, Solapur Moo, abbrzl2als

12, Pritam yawalkar,

% Additional §P, Solapur Rural 9923473155 Meb
\

54 " Nodal Officer for Liquor - Thie officar is responsible for liquor | 1. smnt. Bhagyashri Jadhav

" control on clicit liquors work for as per the ECI direction.

»c  Nodal Officer for Food Manogement- This Cfficer will be
respansiblo for foad manapement of food supply . And
quantily 2nd  quality control of supplied food by appointed
vendor 5 e

36 Nodal Ofticer One window system Enco
be responsible for all permission through one window system

py encore application.

./ Nodal Officer for District Control Centre |{Integrate Control

Tins Officers is responsible tor prescripe setiing integrate
Webrastng,

Coritre)
ar G0 oftice for communication, C-vigl, ESMS
coneplaint redressal. )

14 Nodal Gfficer for Medical facilities S heaith - This Officer is
rosponsible for medical facilities. 1t musl be ensured that

medicines & items like gauze pads {4x4 inches)/ large gauze
pads/adhesive bandages/rolling bandage/ORS/triangular
bandages/wound  cleaning agent/ scissors/blanket/tweezers
Jaghesive tape/ latex gloves resuscitation equipment/Masks &

Sanizors elc., along wilth a village level health worker should !
B pade  avaiable sl cach Poliing Ststion locatien for |

£ \psasad 16 02.2072a\Nodal Officer New Order-23.02.2024\NadalOfficer Order

sufficiant number of Medical Kits/First-Aid kits containing |

! superident of state excises, Excises ofhce,
[ Salzpur Mob.

I1. Omikar Padhole Mok, 0373408890

| FDO Officer, Solapur

| 2. Sunit Jinturkar Mob. /27213550

| Asst. Comnmissioner, foud & Drug Ofhee, Sakapur

re - This Officer will 1. Dadasahchb Cih(;dlce MOLT Mo 7588478147

District suprnintedent af Land Record Satapue
7. Vishal Jaghay Mchile No 2850823912
1 shirstedar, OSLI Salapur

3. Mahesh Hom¥kar Mobila No THGRLAYGNY

Mimtandar, D51 S0laow
4. Pradip Kamble, Mob. 882241 1800
H_@{QW};_QQ@‘/MS: Dy.SLR Office, Akkalrul

1. Ashish Lokarc,
Dy. Commussmnar, SMC, selaput.
rMob. SG7I28S0E80

2. Veena Pawar,
District Administration Gificar, Solaput.
Mob. 9420696778

3. Rupesh Mirajgaonkar,

MISWARN, Solapur Mab. 2975460959

Uy, Dr. Santosh Navle
1 District Health Officer, 2P Solapur
Mobile No.

I 2. Dr.Suhas Mane

1 Civil Surajan , Solapur

| Mobile No. 404009000

| 3. or. Manijiri Kulkarni

| SMC Health Officer, Solapur
Mohile No. 9423590632

- 09.09.2024 . docx
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i 5, Activities and Duties h Nameﬁé}-Nodal Officer an—d—De;i'gr'{ation With
No g Team Members

I Wi e e

‘ I emergency use of voters and polling staft. Ouring summer, | 4. Prasad Mirkle

- every polling party shall be supplied with Oral Rehydration Salts Dy. CEOQ and DPO, WECD,

" {ORS) for their own use as well as for any voter needing the Z.P. 5o0lapur
same due to heat-stroke. A hand-bill on ‘Dos and Don’ts’ in case | Mobile to.
of heat stroke may be prepared and supplied to each of the
polling parties An appeal to the electors may be issued 1o carry
wet lowels to protect themselves against de-hydration and also
aovise women electors (o avoid bringing children along with
them 1o polling stations during hot weather conditions. The
services of paramedical staff from the offices of the District
Muedical Officers and one such Para Medical Stafl member shall
aceompany every mobile Patrol Unit and Sector Officer in their :
veictes along with essentisl medicines. Suck mobile palrol :
wnits shall touch every polling station once in every hour, ;
nieferably  so hat instant  medical assistance would be |

cavatlable ta any voter needing such help besides the first aid

t faciliues given 1o the polling parties.

|
S

As empowered by section 28 A of The Representation of the People Act 1951 (fart Il - Acts of Parliament) the
Jbeve offlicers are dappointed. These Officers appointment is treated to be on deputation to the Election
Commission of India, with immediate effect from this Order.

Note- This order shall be pulsory done whenever the other officers will be appointed instead of encore,

-Bistrct Election Officer,
Solapur

 Nersd Narte 53

Copy Lo Hor, CEO Maharashtra
Copy la Divisional Commissioner Pune

| Fr\prasiad 16.02.2024\Noda! Officer Now Order-23.02.2024\NodalOfficer Order - 09.09 2024 docx
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Siddeshwar Peth, Collector Compound Solapur

Office Land /rax No. 0217-2731005 . Email D- dydeosoiapur@gmail.com
: H_?‘E__h‘_x__‘_\_____%_—ﬁ__ﬁ___i‘___ ........
Na, Deo/EIect:on/Desk— 2/RR- 1 946/2024 Date —06/11/2024

~ ORDER -

.AS per the Directions of Election Commission of India, to Cope up with the various warks and
activities, foIJowmg’ officers are here by appointed as Officer. A Officer should ensure that for Smooth

R “—ﬁ—‘““*—‘*“.f,_“_“‘_*‘—*. —— B =
’ Sr Activities and Duties Name of Nodal Officer and Designation With
Mo, Team Members ‘
b (N S T ———— R b ——— e
1| Nodal Officer for Voter Turnout - 1. Amrut Natekar, i

Dy. Collector Revenue, Sola pur !

Mob. 9422616033 |
2. Santosh Deshmulh, f

Deputy Collector, SLAD no.03, Solapur /

Mob. 8275006945 |
3. Ashish Lokare ,

Dy. Commissioner, SMC, Solapur

Mob. 9673385050

booth reparts to Hon. CEO Office.
“"1 2. 0n poll day Collect Al ACs voting figure per 2
’ hours, end of the poll final figure of Al ACs angd

This Officer wil| be responsible for
\}1/'—" 1. Before one day all arraﬁgement of All polling
[N e

/ f feporting to Hon. CEQ Office as well ag DEO Office.

\,z-' 3. After poll day collect correct figure of final

J | voting and of All ACs and reporting to Hon, CEO
) Office as wel| a5 DEO Office,

Do this work of ag per direction of Hon, gcy and

] CEO office, ; '

|

-
R ) N .

R S~ oo T OO SN ! - o B
As empowered by section 28 A of The Representations of the People Act 1951 (Part 11 - acts of
Parlfament) the above officers are appointed. These Officers appgointment s treated to be on deputation

to the Election Commission of India, with immediate effect from this Order. -
Note- This order shail be compulsory done whenever the other officers will be appointed instead of
gncore. o | |

| : ”ector tsi;tfﬁtlon Officer,
oy Colle dnd Dy Qolapud__

Copy to Hon. CEO Maharashtra
Copy to Divisional Commissioner Pune

|
|

e e e e

EAprasad 16.02.2024\Noda) Officer New Orderf23‘02.2024\N035l0fﬁcer Order- 16.10.2024 - Copy (2).docx



Office of the Collector and District Election Officer, Solapur
' Siddeshwar Peth, Collector Compound Solapur

' Office Land /FAX No. 0217-2731005

Email ID- dydeosolapu r@gmail.com

No. Deo/Election/Desk- 2/RR- 2066 /2024

— ORDER —

As per Lhe Directions of Election Commission
activities, following officers are here by appeointed as

Date - 18/11/2024

of India, to cope up with the various waorks and
Officer. A Officer should ensure that for smooth

conduct of General Election to the Legislative Assembly Constituency 2024, they shall take every step
and plan the required activities as per Election Commission of India directions..A Officers are here by
directed to go through recent direction of Election Commission of India and act accordingly. A Officer

may take required personnel as an and when needed.

Sr )
No. |

Activities and Duties

Name of Nodal Offiter and Designation With
Team Mambers

|

it Nodal Officer for Poll Day Reporting -

This Officer will be responsible for before poll
day and after poll day prepare report time to time
as per Hon. ECI guideline in formatted work. This
report Lakes from All ACs RO’s,

This reporting to Hon. CEO Office as well as
CrO Office,

1. Amrut Natekar,
Dy. Collector Revenue, Solapur
Mob. 9422616033

2. Ashish Lokare ,
Dy. Commissioner, SMC, Solapur,
"Mob. 9673385050

As empow'érecf by section 28 A of The Representation of the People Act 1951 (Part Il - Acts of
Rarliament) the above officers are appointed. These Officers appointment is treated to be on deputation
to the Clection Commission of India, with immediate effect from this Order.

Note- This arder shall !;ze compulsory done whenever the other officers will be appointed instead of

encore.

To R
 Aened
___@_,__g@f_lg_@m(

Copy to Hon.'CEQ Maharashtra
Copy to Divisional Commissioner Pune

(Ganesh Nirhali)

Deputy District Election Officer,
Solapur

Ed\piasad 16.02.2024\Nodal Officer New Order-23.02.2024\NodalOfficer Order - 16.10.2024 - Copy (2).docx
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Item No.6 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[Through Physical Hearing (with Hybrid Option)]

ORIGINAL APPLICATION NO.114 OF 2024 (Wz)
[Earlier Original Application No.503/2024 (PB)]

News Item titled “1 crore 14 lakh ka mal jabt...

Ret mafia ke khilaaf Maharashtra Police kee karyavai”,
Appearing in Aaj Tak dated 01.03.2024

Date of Hearing : 19.11.2024

CORAM : HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Respondents : Mr. Aniruddha Kulkarni, Advocate for R-1/MPCB & R-2 /CPCB

Ms. Madhavi Rahirkar, Advocate holding for Mr. Nitin
Deshpande, Advocate for R-3 /District Collector, Solapur

ORDER

i Learned counsel Ms. Madhavi Rahirkar, holding brief of Mr, Nitin
Deshpande, learned counsel for District Mining Officer, Solapur, has
appeared, to represent respondent No.3 — District Collector, Sclapur and
states that Vakalatnama is signed but no seal is put thereon, because of
which it could not be filed today. Therefore, she seeks some time to file the
Vakalatnama as well as reply-affidavit on behalf of respondent No.3 i.e.
District Collector, Solapur.

2 It appears that the District Mining Officer works under the District
Collector. Therefore, probably the District Mining Officer, Solapur is
representing respondent No.3-District Collector, Solapur. Looking to the fact
that at present election process is going on and the officers may be busy in
election duty, we grant two weeks’ time to file Vakalatnama as well as reply-

affidavit to respondent No.3.

Page 1 of 2
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3. From the side of respondent Nos.l and 2, learned counsel Mr.
Aniruddha Kulkarni has appeared and states that he does not want to file
reply-affidavit.

4. Put up this matter for next consideration on 05.12.2024.
Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

November 19, 2024
ORIGINAL APPLICATION NO.114/2024
npj

Page 2 of 2
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Item Ng.2 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[Through Physical Hearing (With Hybrid Option)]
ORIGINAL APPLICATION NQ. 114 OF 2024 (Wz2)
[Earlier Original Application No.503 of 2024(PB)]
News Item titled “1 crore 14 lakh ka mal jabt.,,
Ret mafia ke khilaaf Maharashtra Police kee karyavai?,

Appearing in Aaj Tak dated 01,03.2024

Date of hearing : 05.12.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Respondents : Mr. Aniruddha Kulkarni, Advocate for R-1/MPCB & R-2/CPCB
Ms. Madhavi Rahirkar, Advocate and Mr. Nitin Deshpande,
Advocate for R-3/Dist. Collector, Solapur.

ORDER
L The Principal Bench of this Tribunal took cognizance on the

present original application suo moto on the basis of News Item titled 4
crore 14 lakh ka mal jabt...Ret mafia ke khilaaf Maharashtra Police kee
karyavai”, appearing in Aaj Tak dated 01.03.2024”, impleaded the
respondents and thereafter the matter was transferred to the Western

Zonal Bench of this Tribunal.

2. The matter was listed before the Western Zonal Bench of this
Tribunal on 28.05.2024 and the Western Zonal Bench of this Tribunal
directed the Registry to implead the District Collector, Solapur as
respondent and required filing of reply/affidavit within a period of four

weeks.,

. Vide order dated 03.09.2024 adjournment was granted for filing of

reply by the respondents.
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4 Learned Counsel for the respondent no. 3-District Collector,
Solapur seeks four weeks time for filing of response on behalf of District
Collectar, Solapur on the ground that he remained busy in the election

process which concluded on 23.11.2024 with declaration of results.

=1 Learned Counsel for respondents no. 1 (MPCB) and 2 (CPCB) also

secks adjournment for filing of their responses.

6. Strictly speaking no sufficient ground for adjournment is made outl
as the replies ought to have been filed within the period granted.
Howevet, i the interest of justice adjournment is granted subject O
payment of costs of Rs. 10,000/~ each for inconvenience and delay
thereby caused by respondents no. 1 (MPCB), 2 (CPCB) and 3 (District
Collector, Solapur). The costs be deposited within one month with the
National Green Tribunal Bar Association, Western Zonal Bench at Pune.
The amount of costs so deposited shall be utilized for providing legal aid
to the applicants not represented by any lawyer for effectively presenting

their cases before Western Zonal Bench at Pune.

i List on 06.02.2025 for further consideration.

Arun Kumar Tyagi, JM

Dr. Vijay Kulkarni, EM

December 05th, 2024
O.A. No. 114/2024
AG
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Government of Maharashtra
Revenue Department
TAHSIL OFFICE, PANDHARPUR
Karad Road, Near Panchayat Samiti Pandharpur,
Pandharpur Dist. Solapur, Pincode No. 413304

Collection — Minor Minerals
Email-tahpandharpur@ gmail.com
Telephone No. :- 02 186-223556
O.No. Gaukh/KaVi/1186/2024 Date: 03/09/2024

To,

The Additional Collector,
Solapur.

Sub.: Original Application No.503 /2024
Principal Bench New Delhi
Original Application No.1 14/2024 (WZ) Bench,
News item published in /Aaj Tak on
01.03.2024 titled as “Goods worth Rs.1  crore
14 lakh seized.. action of Maharashtra
Police against Sand Mafia".

Ref.: Your Letter 0.No0.2024 /Gaukh /Karya-

IPr.kra.31/RR.2288, dated 02.09.2024
Sir,

With reference to the cited subject, it is submitted
that, on the basis of the news item appeared in the
newspaper by taking suo-motu cognizance, a Suit has
been filed in the Court of Hon'ble National Green
Tribunal, New Delhi, and for the further hearing in this

matter, it has been directed to be transferred to the
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Hon'ble National Green Tribunal Western Zone Bench,
Pune.

Accordingly, a detailed report of the action taken in
the said case has been informed to be submitted along
with the documents.

In the present case, as per the order of the office
order No.Gau.Kh/Kavi/101/2024 dated 31/01/2024, the
team for the prevention of illegal minor mineral
excavation and transportation without a permit was sent
to village Gursale, Taluka Pandharpur, on 25.02.2024,
according to the information received, when Circle Officer
Khardi and his team went to the said place in the
Government vehicle in the early morning to take action
against those engaged in illegal minor mineral
excavation / transportation, it was observed that sand was
being excavated/ transported without a license in 1 JCB,
4 Tippers, 2 tractors. As soon as the team stopped the
vehicles at the said place and came out, 8 to 10 people
who were excavating sand attacked the sand Prevention

team with stones, in which the rear door glass of the
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vehicle of the office vehicle number MH 13 DT-1913 was
broken, causing a loss of about 10 thousand rupees.
Since it was dark in the said place and their faces were
covered with clothes, their faces could not be seen, but
since they had tools like axes, axes, swords, and pickaxes
In their hands, the team informed the Tehsildar Saheb
about the situation there. Therefore, by the time our
officers/ employees arrived at that spot, the people who
Wwere excavating sand took 1 JCB, 3 Tippers and 2
tractors at gunpoint and left 1 Tipper there as it did not
start.

Then, as per the instructions of Tehsildar
Pandharpur, Circle Officer Ropale-Mr. Kadam, Circle
Officer Pandharpur-Mr. Shivsharan, Circle Officer
Bhalwani-Mr. Shinde, Circle Officer Chale-Mr. Shinde,
Circle Officer Tungat-Mr. Ringan Chavan as well as
Talathi Gursale-Mr. Tapse, Talathi Bhandishegaon-Mr.
Kadam and other officers and employees arrived, when
the local Talathi there asked the local residents of the

village, the names of the stone-throwers were 1. Pankaj
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Kolekar, resident of Gursale, Tal. Pandharpur and 2.
Pandurang Bhingare, resident of Gursale, Tal.
Pandharpur, who were involved in sand theft, were learnt
from the local people. After that, a Tipper located there
was seized and parked at the government grain godown
in Pandharpur. When the number on the said vehicles
was seen, it was unclear. When the vehicles were looked
at, a weighing receipt was found, on which its number is
MH-178453. The persons who fled from the said place
were described as one with a beard, two wearing jeans
pants, two wearing dark blue Pants, one€ with a slim
build, holding a sword in his hand. The other three
wearing Bermuda Pants, all the above persons Were
between the age-group of twenty-five and thirty-five.
Thereafter, on 25.02.2024, the team leader Mr. Dilip
Digambar Sarvade Circle Officer Khardi has lodged the
Crime under FIR No0.0122/2024 at Pandharpur Taluka
Police Station. A copy of the said FIR is enclosed

herewith.
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In this regard, a detailed report has been submitted
to the District Collector Solapur (Home Branch) vide
letter No.Gau.Kh.KaVi/244/2024 dated 27/02/2024. A
copy of the same is enclosed herewith.

The Circle Officer Khardi submitted the report and
Panchnama on 01/04/2024 and the Anti-Mining Action
Team conducted a Panchnama of the Tipper that had
come to transport sand illegally in the Bhima riverbed at
village Gursale, Tal.Pandharpur and deposited the said
vehicle at the Government Grain Godown, Pandharpur.
Accordingly, since the name of the owner of the said
vehicle is not mentioned in the Panchnama, on the basis
of the Chassis number MAT4490202803569, by the
letter of this office No.Gaukh/Kavi/509/2024 dated
30/04 /2024 addressed to the Deputy Regional Transport
Officer, Solapur, requesting to inform the name and
address of the vehicle owner. A copy of the said letter is
enclosed herewith. The said information yet has not been
received to this office. As soon as we receive the

information of the said vehicle owner, we are taking
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precautions to take penal action against the said vehicle
owner under the provisions of Section 47 (7) and (8) of

the Maharashtra Land Revenue Act, 1966.

Encl.:

1. Photocopies of the report and Panchnama submitted
by the Circle Officer Khardi and his team.

9. Letter of this office No.Gau.Kh.Kavi/244 /2024
dated 27/02/2024.

3. Photocopies of the FIR lodged in Pandharpur Taluka
Police Station.,

Sd/-
Tahsildar Pandharpur

Copy to- The Sub-Divisional Officer Pandharpur sub-
Division Pandharpur - Respectfully submitted for the
information please.
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OFFICE OF COLLECTOR, SOLAPUR

Saat Rasta, Near Govt. Milk Dairy, Solapur-413 001.

Tel.No.: /0217) 2731020
E-mail id.: miniofficersolapur@gmail.com

Out No.gaukh /karya-1/Pra.kra/RR-2288

To,
1.

Sif,

Date : 02/09/2024

The Sub-Divisional Officer
Pandharpur Sub-Division
Pandharpur

Tahsildar, Pandharpur

Sub.: Original Application No.503/2024
Principal Bench New Delhi
Original Application No.114 /2024 (WZ) Bench,

Ref.:

News

item published in /Aaj Tak on

01.03.2024 titled as “Goods worth Rs.1  crore
14 lakh seized.. action of Maharashtra
Police against Sand Mafia".

1)

Order of the Hon’ble National Green
Tribunal, Principal Bench, New Delhi
dated 07.05.2024.

Directions of the Honble National
Green Tribunal (WZ) Bench, Pune
dated 03.09.2024

With reference to the cited subject, it is submitted

that, on the basis of the news item appeared in the

newspaper by taking suo-motu cognizance, a Suit has

been filed in the Court of Hon'ble National Green
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Tribunal, New Delhi, and for the further hearing in this
matter, it has been directed to be transferred to the
Hon'ble National Green Tribunal Western Zone Bench,
Pune.

In this matter, before starting of the hearing, this
has office has been directed to file their Affidavit.
Therefore, pursuant to that, a detailed report of the
proceedings taken by your office in the present case,
along with supporting documents and information on the
status of the said case, along with the details in respect
of fine is imposed, and appeal if any has been filed in this
regard, the information in this regard should be
submitted to this office by 4.00 PM on 04.09.2024.

Yours faithfully
Sd/-

(Monika Singh)
Additional Collector, Solapur
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REPORT
To,
The Tahsildar,
Pandharpur.

Sub.: In respect of parking of vehicle, seized
pursuant to the wunauthorized minor
mineral excavation / transportation.

Sir,

This report is hereby submitted that the Vehicle
Tipper came in the Bhima Riverbed at villager Gursale,
Tal.Pandharpur for the illegal transportation of the sand
seized by the Team of Prevention of illegal transportation
of Minor Minerals , has been parked in the Government
Grain Godown at Pandharpur.

Hence, this Report.

Date: 25/02 /2024
Encl:-
1) Panchanama
2) FIR Copy
3) Photo of the Vehicle.
Head of the Team  sd/-

Member of Tem 1 sd/-
Member of Tem 2 sd/-
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PANCHANAMA

We, the undersigned Panchas, hereby execute this
Panchanama that, during the operation conducted by the
Team for the prevention of illegal trafficking of minor
minerals, of Tehsil Office, Pandharpur on Saturday,
28/2/24 visited at Gursale, on the lower side of
embankment (Bandhara) of Bhima river at 4:20 am,
where, they found 8 /10 people while illegally extracting
and transporting sand in the Bhima riverbed, with 1
JCB, 4 Tippers, and 2 tractors there. Out of these, 1 JCB,
3 Tippers, and 2 tractors were taken away by the sand
extractors and 1 Tipper was left there as it did not start.
The said Tipper was started and deposited at the
Government Grain Godown, Pandharpur at 8:30 am. Its
description is as follows.

The maker of the said Tipper is of Tata Company
and is six-wheeled. The color of the said Tipper is white
and sky blue, and on the glass in front of the cabin, it is
written as Bhagyalakshmi’ and ‘Chhatrapati’. On the

back of the said Tipper, there is a partial number
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MH B.815, and the chassis number of the said Tipper is
as MAT449020H2B03569. Also, the said Tipper has a
nylon rope and iron wheels for sand extraction. The
Tipper of the above description has been deposited at the
Government Grain Godown, Pandharpur at 8:30 am on

Sunday. Date 25/2/2024

S  Name of Panchas Signature

No

1 Deepak Ramchandra Shinde, R/o: Sd/-
Gursale

2 Pandit Bhimrao Navgire. Sd/-

In presence of

1) Head of Team Sd/-
2) Member of Team Sd/-
3) Member of Team Sd/-
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Government of Maharashtra
Revenue Department
TAHSIL OFFICE, PANDHARPUR
Karad Road, Near Panchayat Samiti Pandharpur,
Pandharpur Dist. Solapur, Pincode No. 413304

Collection — Minor Minerals
Emaﬂ—tahpandharpur@ gmail.com

Telephone No. :- 02 186-223556
O.No. Gaukh/KaVi/509/2024 Date: 30/04 /2024

To,

Deputy Regional Transport Officer,
Solapur.

Sub.: In respect of getting details of the owners
of the vehicles, seized pursuant to the
unauthorized minor mineral excavation /
transportation.

With reference to the cited subject, it is to inform
you that, the particulars of the vehicles seized pursuant
to the unauthorized minor mineral excavation /
transportation are given in the Chart mentioned below,
The Chassis number of the said vehicle is available,
however, since, the particulars of the ownership of the

said vehicle are not available, therefore, there are
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difficulties in taking penalized action against the
concerned.

Therefore, you are requested to provide the name of
owner of the vehicle mentioned in following chart, their

address and contact number immediately.

No
TATA Company
Tipper

MAT449020H2B03569

Sd/-
(Sachin Langute)
Tahsildar, Pandharpur.



